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1891. SHRI AJWUN SETHI: Wfll
the Minister o* ATOMIC ENERGY 
be pleased to state:

(a) whether rare minerals Mona- 
zite 4nd ttmemte afre available in the 
State of Orissa;

(b) whether these minerals are re­
quired lor Trombay, and

(<c) if so, the reaction of Govern­
ment in this regard?

THE PRIME MINISTER, MINISTER 
OF PLANNING MINISTER OF 
ATOMIC ENERGY, MINISTER OF 
ELECTRONICS AND MINISTER OF 
SPACE (SHRIMATI INDIRA GAN­
DHI): (a) Yes, Sir.

(b) There is no immediate require­
ment of these minerals at the Bhabha 
Atomic Research Centre, Trombay.

(c) Indian Rare Earths Limited, a 
public sector undertaking under the 
administrative control of the Depart­
ment o f Atomic Energy, is setting up 
an integrated industrial complex for 
the commercial exploitation of these 
mineral deposits

Cost of power generation of D.V.C.
Thermal and Hydro-Power Plants

1592 SHRI SOMNATH CHATERr 
'JEE Will the Minister of ENERGY 
be pleased to state

(a) the average cost (per unit) 
o f generation of power in the DVC 
Thermal and Hydro-power plants, 
year-wise, from 1874 to 1976,

(b) the average price (per unit) 
at which electricity has been and is 
being supplied by the DVC to Cal­
cutta Electric Supply Corporation, 
•ear-wise, from 1974 to 1976;

(c) whether his attention has been 
40mm  i *  ttobflgaefc ttot tbe Calcutta 
Electric Supply Corporation has re­
cently sufcgtyrttelljr enhanced elec­
tricity rate* for industrial, coromer- 
cial and domestic consumers; and

(d) if so, the Government’s reac­
tion thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF 
SIDDHESHWAR PRASAD); (a) As 
intimated by the DVC, the average cost 
of generation of power in ther ther­
mal and hydro-power plants during 
the last 3 years was as follows* —

Year Thermal Hydro Overall

(Paise per Kwh.)

1973-74 . 7 500 7*455 7*496

*974-75 8*561 9*839 8-650

1975-76 Not available.

(b) The average price of electricity 
supplied by DVC to Calcutta Electric 
Supply Corporation in the last 3 vears 
was as follows —

Year Paise per kWh

1973-74 • • • 8*477

1974-75 • • • I0‘ 49>
*975-76 . * • 16*185

(c) Yes, Sir

(d) The revision of tariff by a 
licensee is governed by the provisions 
of the Electricity (Supply) Act, 1948 
and is a matter for the licensee and 
the State Government to consider

Repot* «f BhabetMb Dutta Committee 
on newvpaper economy

1539. SHRI SOMNATH CHATER- 
JEE WiU the Minister of INFORMA-




